 MAHA KUMBH : UTTARAKHAND HIGH COURT ASK GOVERNMENT TO INCREASE 
NUMBER OF COVID TESTS.
INTRODUCTION :
 Kumbh Mela , the largest religious gathering in the world , is held every 12 years in rotation at the four holy places of Haridwar , Allahabad , Ujjain and Nasik . Last to last year it was held at Allahabad (2019) . 
In this year 2021 Maha Kumbh held at Haridwar . The largest religious gathering witness millions of pilgrims , joined by sadhus and different akharas , to take a dip in the holy River Ganga .
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THE HIGH COURT ASK THE STATE GOVERNMENT TO INCREASE THE NUMBER OF COVID  TESTS : 
Uttarakhand High Court on Wednesday 31st March said that people who have received 1st dose of the Covid-19 vaccine will also need Covid-19 negative certification before visiting the Maha Khumbh Mela 2021 . 
The 12 identified states where Covid cases were rising should bring their Covid-19 negative report with them , before visiting Kumbh , as the state government provided an advisory asking for it . 
The state government directed to increase testing in Haridwar from 50,000 per day to 55,000 per day on the holi city .
The Uttarakhand government also encourage people to take vaccines at designated centers at the Kumbh site .
The direction came from the bench of Chief Justice RS Chauhan and Justice Alok Kumar Verma .
The court expressed its concerns about well sanitation and arrangements in the hospitals at the Kumbh site .
CONCLUSION :
The court conducted the government to publish all the data regarding to the number of tests , the number of loss of life as well as the number of active cases each day . These directions has been strictly followed by the state government . The courts have been now listed the case for further hearing on April 15 . 
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